IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

24.06.2025

' | Notified]
Case No. Courtjamount
‘ Fee

1 |PK MOHANTY  [48459/2025(24.06.2025 |ABLAPL/6937/2025 [10 | c |

2 |MK MOHAPATRA |48471/2025|24.06.2025 |ABLAPL/6744/2025 |10 | c

3 |c saMAL |48473/2025|24.06.2025 |ABLAPL/6762/2025 |10 | c |

4 N C ROUT |48508/2025|24.06.2025 [BLAPL/1519/2025 |10 | c |

5 [N c ROUT |48511/2025|24.06.2025 [BLAPL/1373/2025 |10 | c |

6 |B.PARIDA |48512/2025|24.06.2025 |CRLMP/228/2025 |10 | c |

7S W MAR  148519/2025 |24.06.2025  |CONTC/2054/2025 |10 c

I et 48521/2025 [24.06.2025 |CONTC/1732/2025 |10 c

9 |KSHITISH |48532/2025(24.06.2025 |WP(C)/15797/2025 [10 | c |

10 |ABINASH SWAIN |48535/2025(24.06.2025 |[WP(C)/14856/2025 |10 | c

11 |K R JENA 148536/2025|24.06.2025 |[WP(C)/13039/2025 |10 | c

12 [0y KOMBR - l48547/2025 [24.06.2025  |We (C) /13992/2025 |10 c
document
available

13 |s DAS 48550/2025(24.06.2025 |WP(C)/11424/2004 |7 ézs,court
fee to ba
paid.

14 |S BISWAL 148552/2025(24.06.2025  |WPC (OA) /2021/2013 |7 | S
document
available

15 |K N SAHOO 48555/2025(24.06.2025 |WP(C)/2831/2015 |7 éﬁslcourt
fee to ba
paid.

16 |B SAMAL 148556/202524.06.2025 |[WP(C)/1800/2018 |7 | u |

17 |D K MALLICK |48557/2025|24.06.2025 |TRP(C)/172/2022 |7 | u |

18 |D K MOHANTY [48558/2025|24.06.2025 |SA/271/1999 |7 | u |

19 |P BHUTIA 148559/2025(24.06.2025 WP (C)/4525/2024 |7 | u |

20 |B K PATI 148560/202524.06.2025 |CRLMC/1486/2018 |7 | u |

21 [B K PATI 148561/2025(24.06.2025 |CRLMC/1487/2018 |7 | u |

22 [B K PATI 148562/2025(24.06.2025 |CRLMC/1488/2018 |7 | u |

23 |S K MOHANTY [48563/2025|24.06.2025 [WP(C)/21070/2022 |7 | R




24

BISWAL

148565/2025

24.

06.

2025

[FAO/758/2020

U

25

SUNDARA

148567/2025

24.

06.

2025

|CONTC/5490/2023

|7

U

26

SUNDARA

48569/2025

.06.

2025

WP (C) /4785/2012

document
available
in

dms, court
fee to ba
paid.

27

K MOHANTY

148570/2025

.06.

2025

IRSA/240/2003

28

K SWAIN

48574/2025

.06.

2025

CVREV/21/1994

document
available
in

dms, court
fee to ba
paid.

29

K MOHANTY

148577/2025

24.

06.

2025

|SA/268/1999

130

.C.D DASH

148578/2025

124.

06.

2025

WP (C) /15781/2025

31

BISWAL

148579/2025

24.

06.

2025

WP (C)/27732/2023

32

C PANDA

48582/2025

.06.

2025

ABLAPL/1935/2019

document
available
in

dms, court
fee to ba
paid.

C PANDA

148585/2025

.06.

2025

WP (C)/6708/2016

7

34

SINGH

48586/2025

.06.

2025

WP (C)/12600/2020

document
available
in

dms, court
fee to ba
paid.

SINGH

148588/2025

.06.

2025

WP (C) /3459/2010

|7

36

R SENAPATI

48589/2025

.06.

2025

AHO/15/1993

document
available
in

dms, court
fee to ba
paid.

37

R SENAPATI

48592/2025

.06.

2025

AHO/72/1994

document
available
in

dms, court
fee to ba
paid.

38

MOHAPATRA

48593/2025

.06.

2025

WP (C)/26684/2013

document
available
in

dms, court
fee to ba
paid.

39

.K.J.SAMANTA |48598/2025 24

.06

.2025

(CRLMP/315/2025

110

40

.K.ROUTRAY

148600/2025

124

.06

.2025

(CRLMP/302/2025

110

41

BISWAL

148607/2025

24

.06

.2025

(CONTC/1815/2025

110




42 |S BISWAL 148608/2025|24.06.2025 |WP(C)/15819/2024 |10 | c |

43 |G D MALLICK |48610/2025|24.06.2025 |WP(C)/14169/2025 |10 | c |

44 |G D MALLICK |48611/2025|24.06.2025 |WP(C)/14168/2025 |10 | c |

45 |D BISWAL |48613/2025|24.06.2025 |CONTC/1814/2025 |10 | c

146 |D BISWAL |48614/2025|24.06.2025 |CONTC/1813/2025 |10 | c |

147 [N R PANDA |48615/2025|24.06.2025 |CONTC/1846/2025 |10 | c

148 |D K PANDA |48618/2025|24.06.2025 |CONTC/1861/2025 |10 | c

49 |K.PARIDA |48619/2025|24.06.2025 |WP(C)/16570/2025 |10 | c |

50 |D BISWAL 148620/2025(24.06.2025 |CONTC/1816/2025 |10 | c |

51 |B K SWAIN 148623/2025|24.06.2025 |WP(C)/16552/2025 |10 | c |
document
available

52 |S K PRADHAN |48624/2025|24.06.2025 |CONTC/245/2015 7 ciirrflls,court
fee to ba
paid.

53 |B.D.BISWAL  |48625/2025|24.06.2025 |WP(C)/14403/2025 |10 | c |
document
available

54 P K JENA 48626/2025(24.06.2025 |WP(C)/21638/2014 |7 égs,court
fee to ba
paid

55 |P K JENA 148629/2025|24.06.2025 |WP(C)/24617/2011 |7 | SR

56 |P K JENA 148630/202524.06.2025 |[WP(C)/13159/2014 |7 | u |

57 |K.PARIDA 148631/2025(24.06.2025 |[WP(C)/16391/2025 [10 | c |

58 |G D MALLICK |48633/2025(24.06.2025 |WP(C)/14176/2025 |10 | c |

59 |S.GUPTA 148634/2025(24.06.2025 |[WP(C)/16304/2025 [10 | c |
document
available

60 |P K JENA 48635/2025(24.06.2025 |WP(C)/13160/2014 |7 égs,court
fee to ba
paid.

61 |G D MALLICK |48636/2025|24.06.2025 |WP(C)/14174/2025 |10 | c |
document
available

62 |TASKEEN 48638/2025(24.06.2025 |WP(C)/12465/2019 |7 é;s,court
fee to ba
paid.

63 |G D MALLICK |48639/2025|24.06.2025 |WP(C)/14159/2025 |10 | c |

64 |S.GUPTA |48640/2025|24.06.2025 |WP(C)/16553/2025 |10 | c |

65 |G D MALLICK |48641/2025|24.06.2025 |WP(C)/14161/2025 |10 | c |

66 |K.PARIDA |48642/2025|24.06.2025 |WP(C)/16555/2025 |10 | c |

67 |G D MALLICK |48643/2025|24.06.2025 |WP(C)/14162/2025 |10 | c |

68 |G D MALLICK |48644/2025|24.06.2025 |WP(C)/14164/2025 |10 | c |

69 |G D MALLICK |48646/2025|24.06.2025 |WP(C)/14167/2025 |10 | c |

70 |S R OJHA 148648/2025(24.06.2025 |MACA/975/2023 0 | c |




71 |K.K.RATH 148649/2025(24.06.2025  |[WP(C)/14424/2025 [10 | c |

72 |G.N.SETHI 148650/2025(24.06.2025 |[WP(C)/12819/2025 [10 | c |

73 |P B SINHA 148651/2025(24.06.2025 |MACA/975/2023 0| c |

74 |S.K.RATH 148652/2025(24.06.2025 |[WP(C)/9767/2025 [10 | c |

75 |B K SWAIN 148653/2025|24.06.2025 |WP(C)/13059/2025 |10 | c |

76 |B.N.SAHU 148654/2025|24.06.2025 |[WP(C)/5060/2025 |10 | c |

77 |P.K.DUTTA 148655/2025(24.06.2025 |WP(C)/32406/2024 |10 | c |

78 |P.K.MISHRA  |48656/2025|24.06.2025 [WP(C)/21717/2013 |10 | c |

79 |K.PARIDA 148657/2025(24.06.2025 |CONTC/1848/2025 |10 | c |

80 |S.K.ROUT 148658/2025(24.06.2025 |CONTC/1880/2025 |10 | c |

81 |B.MAHALI 148662/2025(24.06.2025 |MACA/79/2021 0 | c |

82 |S.C.D.DASH  |48664/2025(24.06.2025 |FAO/662/2019 0 | c |

83 |B S SWAIN 148666/2025|24.06.2025 |MACA/7/2024 |7 | SR
document
available

84 |L BHOI 48667/2025(24.06.2025 |WP(C)/20766/2020 |7 égs,court
fee to ba
paid.

85 M KAR 148669/2025|24.06.2025 |WP(C)/4211/2021 |7 | SR
document
available

86 |S BARIK 48671/2025|24.06.2025 |CRLREV/780/2019 |7 (j:-lr?ls,court
fee to ba
paid.

187 |A SAHOO 148675/202524.06.2025  |[WP(C)/22899/2022 |7 | o

88 |B BEHERA 148681/2025(24.06.2025 |[WP(C)/13298/2025 [10 | c |

89 |M R PADHI 148684/2025|24.06.2025 |WP(C)/16450/2025 [10 | c

90 |M R PADHI 148685/2025|24.06.2025 |WP(C)/16443/2025 [10 | c

91 |JP KAR 148687/2025|24.06.2025 |CRLA/17/2025 0 | c

92 |M R PADHI 148689/2025(24.06.2025 |WP(C)/15928/2025 [10 | c

93 |RK MALLICK  |48690/2025|24.06.2025 |ABLAPL/6823/2025 [10 | c

94 |M R PADHI 148691/2025|24.06.2025 |WP(C)/16376/2025 [10 | c

95 |M R PADHI 148693/2025(24.06.2025 |WP(C)/15918/2025 [10 | c

196 |JR SAHOO |48711/2025|24.06.2025 |WP(C)/16316/2025 |10 | c |

97 |S NAYAK 148713/2025(24.06.2025 |[WP(C)/16455/2025 |10 | c

98 |M S HASAN 148723/2025(24.06.2025 |[WP(C)/16216/2025 |10 | lc |

99 |B SAMAL 148725/202524.06.2025  |[WP(C)/17022/2025 |10 | c |

1100 M DALEI 148731/2025(24.06.2025 |[WP(C)/15491/2025 [10 | c |

1101 M DALEI 148733/2025(24.06.2025 |[WP(C)/15479/2025 [10 | c |

102 |S S BISWAL  |48735/2025|24.06.2025 |WP(C)/15048/2025 |10 | c |

103 [P K MISHRA  |48737/2025|24.06.2025 |WP(C)/16626/2025 |10 | c |

1104 | K DASH 148739/2025(24.06.2025 |[WP(C)/16742/2025 [10 | c |

1105 [N C SINHA 148741/2025|24.06.2025 |WP(C)/16808/2025 |10 | c |

1106 [P K PANI 148745/2025|24.06.2025 |WP(C)/16569/2025 |10 | c |




107 |[B MAHALI 148747/2025|24.06.2025 |WP(C)/11202/2025 |10 | c |
1108 |A K DAS 148748/2025|24.06.2025 |WP(C)/16380/2025 |10 | c |
‘109 P RAHMATRR ‘48775/2025‘24.06.2025 BLAPL/13754/2023 ‘10 ‘ ‘c ‘
110 [RAHUL SETHI |48776/2025|24.06.2025 [BLAPL/8439/2023 |10 | c |
111 |J P KAR 148777/2025|24.06.2025 |[WP(C)/16711/2025 |7 | .
112 M kAR 148778/2025|24.06.2025 |[WP(C)/7215/2025 |7 | .
113 |P BEHERA 148779/2025|24.06.2025 |WP(C)/16162/2025 |7 | .
1114 |C RANA 148781/2025(24.06.2025 |[WP(C)/10109/2025 |7 | v
1115 |[P K SWAIN 148783/2025|24.06.2025 |WP(C)/10477/2025 |7 | .
116 [B K DAS 148784/2025(24.06.2025 |CONTC/6094/2024 |10 | c |
117 |s MOHARANA  [48785/202524.06.2025 |CMP/802/2025 o | c |
1118 |D BISWAL 148786/2025(24.06.2025 |WP(C)/13766/2025 |7 | CH
119 B RATH 148792/2025|24.06.2025 |WP(C)/12423/2025 |7 | SR
120 |S N SHARMA  |48793/2025|24.06.2025 |WP(C)/16187/2025 |7 | SR
121 |S K BISWAL  |48794/2025|24.06.2025 |WP(C)/15250/2025 |7 | SR
122 |S N MISHRA  |48795/2025|24.06.2025 |WP(C)/16702/2025 |7 | SR
123 [P K LENKA 148796/2025|24.06.2025 |WP(C)/11001/2025 |7 | SR
124 [P K LENKA 148797/2025|24.06.2025 |WP(C)/11667/2025 |7 | SR
1125 |P K JENA 148798/2025|24.06.2025 |CMP/896/2025 0 | c |
126 |S N SHARMA  |48799/2025|24.06.2025 |WP(C)/16189/2025 |7 | SR
127 [P K PATRA 148801/2025|24.06.2025 |[RPFAM/71/2025 |7 | SR
128 M KAR 148802/2025|24.06.2025 |CMP/843/2025 |7 | SR
129 |S DAS 148803/2025|24.06.2025  |CMP/558/2025 0 | c
1130 [P K PAL 148805/2025|24.06.2025  |CMP/286/2025 0 | c
131 [B MAHALI |48807/2025[24.06.2025 |MACA/150/2025 |7 | o
‘132 [ APRRISHER ‘48808/2025‘24.06.2025 CMP/285/2025 ’10 ‘ ‘c ‘
1133 [K C SAMAL 148809/2025|24.06.2025 |ABLAPL/6574/2025 |7 | CH
134 [P K PAL 148810/2025(24.06.2025  |CMP/241/2025 10 | c |
1135 |J BARIK 148811/2025(24.06.2025 |ABLAPL/3254/2025 |7 | o
136 [P K DAS 148812/2025|24.06.2025  |CMP/154/2025 0 | c
137 |P BEURA 148813/2025(24.06.2025 |ABLAPL/6967/2025 |7 | o
138 |P BEURA 148814/2025(24.06.2025 |ABLAPL/6932/2025 |7 | o
139 M D BISWAL  |48816/2025|24.06.2025 |CRLMC/1991/2025 (10 | c |
1140 |K C PANDA 148817/2025(24.06.2025 |ABLAPL/3393/2025 |7 | o
141 |C RANA |48819/2025|24.06.2025 |ABLAPL/4482/2025 |7 | CH
142 [P BEHERA 148820/2025(24.06.2025  |WA/844/2025 |7 | U
1143 M S HASAN 148821/2025(24.06.2025 |CRLMC/1905/2025 |10 | c |
144 [K R JENA 148822/2025(24.06.2025 |TRP(C)/398/2024 |7 | u |
1145 |[S. BARIK 148823/2025(24.06.2025 |CRLMC/1784/2025 |10 | c |
1146 |P BHUTIA 148824/2025|24.06.2025 |CRLMC/3143/2024 |7 | S
1147 |C SAMAL 148827/2025(24.06.2025 |CONTC/5932/2024 |7 | u |
148 |L D SAHOO A |48828/2025|24.06.2025 |CRLMC/1873/2025 |10 | c |




149 |Y DAS 148831/2025|24.06.2025 |WP(C)/32151/2024 |7 | R
150 |G K BEHERA  |48833/2025(24.06.2025 |RSA/427/2003 |7 | v
1151 [B K LENKA 148835/2025(24.06.2025 |[WP(C)/30759/2024 |7 | v
1152 |s SAMAL 148837/2025(24.06.2025 |WP(C)/23356/2024 |7 | v
1153 |[P K JENA 148841/2025(24.06.2025 |WA/2171/2024 0 | c |
1154 |S MITRA 148842/2025(24.06.2025 |MATA/11/2008 0| c |
155 [P K JENA |48844/2025(24.06.2025 |WP(C)/16721/2025 |10 | c |
156 |A MOHANTY |48845/2025|24.06.2025 |WP(C)/16279/2025 |10 | c |
1157 |B DAS 148847/2025(24.06.2025 |CONTC/1842/2025 |10 | c |
158 [P K JENA 148848/2025(24.06.2025 |CRLMC/3544/2016 |10 | c |
‘159 Moty (o) ‘48849/2025‘24.06.2025 WP (C) /14350/2025 ’10 ‘ ‘c ‘
160 |[P K MOHANTY |48850/2025|24.06.2025 |WP(C)/9865/2025 |10 | c
161 |T K DAS 148851/2025|24.06.2025 |WP(C)/13996/2025 |10 | c |
162 B K MOHARANA |48853/2025|24.06.2025 |WP(C)/16251/2025 |10 | c |
163 B K MOHARANA |48854/2025|24.06.2025 |WP(C)/16253/2025 |10 | c |
1164 |M MISHRA 148861/2025|24.06.2025 |FAO/134/2025 0 | c |
1165 |S SRHOO 148879/2025|24.06.2025 |CRLMC/1857/2025 |7 | SR
166 |A K MOHANTY |48885/2025|24.06.2025 |CRLMC/1803/2025 |10 | c |
167 |A MOHANTY |48886/2025|24.06.2025 |CRLMC/1951/2025 |10 | c |
1168 |A MOHANTY |48888/2025|24.06.2025 |CRLMC/1634/2025 |10 | c |
1169 M NAYAK 148889/2025(24.06.2025 |CRLMC/2935/2024 |10 | c |
170 [P K JENA 148891/2025|24.06.2025 |WP(C)/15089/2025 |10 | c
1171 [B DAS 148892/2025|24.06.2025 |WP(C)/16684/2025 |10 | c |
172 [B DAS 148893/2025|24.06.2025 |CONTC/2471/2025 |10 | c |
173 |GANESH SAHOO [48894/2025(24.06.2025 |ABLAPL/14581/2024[10 | c |
174 |HEERA DAS |48896/2025(24.06.2025 |ABLAPL/7044/2024 [10 | c |
175 M R SAHOO 148898/2025|24.06.2025 |ABLAPL/9750/2024 |10 | c |
176 |[H K MALLICK |48899/2025|24.06.2025 |WP(C)/15638/2025 |10 | c |
1177 |S SARHOO 148903/2025|24.06.2025 |TRP(C)/36/2022 |10 | c |
| | | Total 11569

NIC




